National Company Law Tribunal

Allahabad Bench

CPNO. 3 [(yplaols

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 28.11.2017 -

NAME OF THE COMPANY: V{jay Conglsiyction (Sndia) Pvd Lad
SECTION OF THE COMPANIES ACT/I & B CODE: 39+ | 324 fv% the CampPonies Acd F»E 19 5¢

Sl. NO.. Name Designation Representation Signélture
1. Cavabh Kou's P VNN
2. \hWuek Kevelt LS T A% elamly — .=
o g, =, PRMODET ¢ Fﬂ_’ N T ::3_
C P No. 9(ND) /2015
At the request of proxy counsel representing for the petitioner
counsel Shri Vivek Kholi. The case is further adjourned for
argument on 19" December, 2017.
The matter be listed on 19" December, 2017.
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